
THE HIGH COURT OF MEGHALAYA
SHILLONG

NOTIFICATION
Dated Shillong the 28th August, 2025

No.HCM.I1/133/2019-Rect/ 1 IO. The lion’blc thc Chief ,Justice is

plcascd to re–constitute an Interview 13oard for the purpose of

assessing thc suitability of candidates for thc post of 1,aw Clcrk-cum-
Legal Research Assistant in thc Iligh Court of Mcghalaya, Shi11ong on

the 28tt1 & 29th August, 2025 comprising thc following mcmbcrs of this

I tigh Court:
1. lion’bIc Mr. ,Justice II.S. Thangkhicw,
2. ITon’ble Mr. ,Justice 13. 13hattacharjcc,
3. Smti. A.M. I)ariat, Registrar (,Judicial Service)

REGISTRAR GENERAL
Dated 28th Aug., 2025Memo No.HCM.I1/133/2019-Rect/ 1 IO-A

Copy to:
I. The Registrar – cum- PPS to IIon’bIc the Chicf ,Justicc, ITigh

Court of Mcghalaya, Shillong, for favour of Itis T,ordship’s kind
information

2. The 1)rivatc Secretary to IIon’blc Mr. Justice II.S. Thangkhicw,
Judge, IIigh Court of Mcghalaya, Shillong, for favour of ITis
Lordship’s kind information.

3. Thc Private Sccrctary to IIon’blc Mr. Justice W. I)i.cngdoh,
Judge, ITigh Court of Mcghalaya, Shillon§,, for favour of }lis
Lordship’s kind information.

4. The Private Sccretary to lion’bIc Mr. ,Justicc 13. 13hattacharjce,
Ad(ll. Judge, I Tigh Court of Mcghalaya, Shillong, for favour of
FTis Lordship’s kind information .

5. The Registrar (Administration), TTigh Court of
Shillong for favour of kind information

6. The Registrar (Judicial Service), Iligh Court of Meghalaya,
Shillong for kind information and necessary action.

7. The Joint Registrar (listing)-cum-OSD to IIon’ble thc Chief
Justicc, ITigh Court of Mcghalaya, Shi Ilong for favour of kind
information

Mcghalaya,



he System Analyst IIigh Court of Mcghalaya, Shillong for
uploading the same in the official website
Notice 13oard.

10. Officc filc IF
REGISTRAR GENERAL


